The remaining un-covered and quality-affected habitations are targeted to be covered
during Bharat Nirman Phase-Il by the year 2012. During Bharat Nirman some of the States also
reported coverage of slipped-back and quality-affected habitations, which were not included in
the Bharat MNirman target. As on 1.4.2010, 376 un-covered and 1,44,064 quality-affected
habitations were left to be covered. To ensure that the remaining targeted habitations are
covered during the remaining period of Bharat Nirman Phase-ll, States have been requested to
prepare Annual Action Plan to cover un-covered and quality -affected habitations on priority and
also mark the targeted habitations in the online Integrated Management Information System
(IMIS). To achieve the laid down target, since the launch of Bharat Mirman, the allocation of
funds for rural drinking water have heen increased substantially from Rs. 2,585 crore in the vear
2004-05 i.e. the year preceding launch of Bharat Nirman to Rs. 8,000 crore in 2009-10, which
has been further enhanced to Rs. 9,000 crore in 2010-11.

(c) Total Sanitation Campaign (TSC) is a demand driven and community led
programme. The sanitation coverage in the rural areas of the country, as per progress reported
by the States through online monitoring system maintained by the Department of Drinking VWater
and Sanitation (DD\NS), Ministry of Rural Development, Government of India, has reached
66.27% as of June, 2010.

(d) Total Sanitation Campaign (TSC) is implemented in project mode taking district as a
unit. Projects for 606 rural districts have since been approved by the Government of India to
provide sanitation facilities to rural households.

(e) and (f) Under TSC, assistance to the tune of Rs. 35000/- (Rs. 38500/~ for hilly and
difficult areas) for toilets in all types of Government schools, /i.e. Primary, Upper Primary,
Secondary and Higher Secondary is provided. Provision for separate toilets for boys and girls in
co-educational schools exists.

Restructuring of PURA

1006. SHRI BIRENDRA PRASAD BAISHYA: Will the Minister of RURAL DEVELOPMENT be

pleased to state:

(a) whether Government proposes to restructure the Provision of Urban Amenities in
Rural Areas (PURA) to embrace a holistic approach to it for development of rural areas in Morth
Eastern Region (NER);

(b) if so, the details thereof; and
(c) the number of ongoing PURA projects in NER?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT (SHRI PRADEEP
JAIN): (a) and (b) The Government has restructured the Provision of Urban Amenities in Rural
Areas (PURA) scheme for implementation on pilot basis during Eleventh Five Year Plan. The
scheme aims at holistic and accelerated development of compact areas around a potential
growth centre in a Gram Panchavat(s) through Public Private Partnership (PPP) framework for
providing livelihood opportunities and urban amenities to improve the quality of life in rural areas.
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The scope of the scheme is to select private partners to develop livelihood opportunities, urban
amenities and infrastructure facilities in select Panchayat/cluster of Panchayat. The private
developer is given the flexibility to identify and select the Gram Panchayat for undertaking PURA
projects based on their familiarity with the area or past experience of working at the grassroots

level. However, the consent of the concerned Panchayats is mandatory.

(c) Nil.
Development of watershed in forest land

1007. SHRI BHAGAT SINGH KOSHYARI: Will the Minister of RURAL DEVELOPMENT he
pleased to state:

(a) the progress of Hariyali Scheme in the country for the last three years;
(b) the number of projects sanctioned and the funds allotted under the Scheme;

(c) the policy of Govemment for development of watershed areas in forest
land;

(d) whether Government has any policy to engage the forest dwellers into such
schemes;

(e) if s0, the details thereof; and
(fy ifnot, the reasons therefor?

THE MINISTER OF STATE FOR RURAL DEVELOPMENT (SHRI SISIR ADHIKARI): (a) and
(b) The Department of Land Resources has been implementing three area development
programmes, namely, Integrated Wastelands Development Programme (IWDP ), Drought Prone
Areas Programme (DPAP) and Desert Development Programme {DDP) on watershed basis
under Harivali Guidelines which came into effect from 2003-04. With effect from 26.2.2009 these
three programmes have been integrated into a single modified scheme of Integrated VWatershed
Management Programme (IWMP). During the last three vears, no new projects under IWDP,
DPAP and DDP schemes were sanctioned. The progress under these schemes under Hariyali
Guidelines is given in the Statement ( See below).

(c) The development of watershed areas in forest lands is permissible under Hariyali
Guidelines. However, reserved forest areas do not form part of project area under Integrated

Watershed Management Programme (MWMP ).

(d) to () Under Hariyali Guidelines, the treatment plans for forest land are implemented by
Village Forest Committees, including forest dwellers, in close coordination with the Vilage
Panchayat. In case of WMP, the question does not arise as project area does not include
reserved forests. However, degraded forests are treated under National Afforestation
Programme implemented by Ministry of Environment and Forests through a decentralized

mechanism involving Joint Forest Management Committees.
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